
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12041 1 63 64 0 0 13 13 12092

CIVIL SECOND   APPEAL 3454 0 26 26 0 0 19 19 3461

EX. FIRST APPEAL 67 0 1 1 0 0 1 1 67

EX. SECOND APPEAL 16 0 0 0 0 0 1 1 15

CIVIL MISC. APPEAL 33695 69 361 430 0 51 131 182 33943

CIVIL REVISION 493 0 38 38 0 0 18 18 513

CIVIL REVIEW 728 30 17 47 0 1 7 8 767

CUSTA (CUSTOM APPEAL) 12 0 0 0 0 0 0 0 12

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 334 30 0 30 0 3 0 3 361

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 812 0 0 0 0 0 0 0 812

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 1 0 0 0 0 0 0 0 1

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 392 0 18 18 0 0 44 44 366

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 5 0 0 0 0 0 0 0 5

SPECIAL APPEAL ( WRIT) 2516 123 0 123 0 146 0 146 2493

CIVIL CONTEMPT 5109 14 131 145 0 14 61 75 5179

CIVIL WRIT 75318 135 2571 2706 0 219 1635 1854 76170

OOS 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 179 0 0 0 0 1 0 1 178

CROSS OBJECTION 1080 0 3 3 0 0 1 1 1082

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 136307 402 3229 3631 0 435 1931 2366 137572

CRIMINAL SIDE

MURDER REFERENCE 9 0 0 0 0 0 0 0 9

CRIMINAL APPEAL 27355 31 206 237 0 17 51 68 27524

CRIMINAL REVISION 8135 0 196 196 0 1 166 167 8164

14273 0 735 735 0 1 712 713 14295

2853 0 1210 1210 0 0 1046 1046 3017

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 95 52 0 52 0 81 0 81 66

CR. L TO A 256 0 20 20 0 2 31 33 243

CRLW 836 19 455 474 0 14 421 435 875

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 53823 102 2822 2924 0 116 2427 2543 54204

TOTAL A + B 190130 504 6051 6555 0 551 4358 4909 191776

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

FEBRUARY-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

FEBRUARY—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

885 56 155 211 0 54 175 229 867

3004 0 110 110 0 0 1681 1681 1433

13594 0 700 700 0 0 585 585 13709

355 0 128 128 0 0 118 118 365

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

458 3 70 73 0 3 75 78 453

           TOTAL -C 18296 59 1163 1222 0 57 2634 2691 16827

CRIMINAL TRANSFER PET. 99 0 8 8 0 0 11 11 96

0 0 0 0 0 0 0 0 0

           TOTAL -D 99 0 8 8 0 0 11 11 96

TOTAL  C+D 18395 59 1171 1230 0 57 2645 2702 16923

TOTAL A+B+C+D 208525 563 7222 7785 0 608 7003 7611 208699

15 30 0 30 0 0 0 0 45

24 0 0 0 0 0 0 0 24

0 0 0 0 0 0 0 0 0

3261 1 63 64 0 0 22 22 3303

936 0 26 26 0 0 17 17 945

6137 29 141 170 0 29 31 60 6247

377 0 38 38 0 0 16 16 399

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

218 0 18 18 0 0 44 44 192

17 0 1 1 0 0 1 1 17

2097 120 0 120 0 137 0 137 2080

43046 109 2489 2598 0 202 1655 1857 43787

TOTAL -E 56132 289 2776 3065 0 368 1786 2154 57043

2325 32 228 260 0 32 93 125 2460

CIVIL MISC. CASE 2458 62 126 188 0 69 170 239 2407

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 76 0 3 3 0 0 0 0 79

TOTAL -F 4859 94 357 451 0 101 263 364 4946

TOTAL  E+F 60991 383 3133 3516 0 469 2049 2518 61989

TOTAL- MISC.  (C+D+E+F) 79386 442 4304 4746 0 526 4694 5220 78912

TOTAL  A+B+C+D+E+F 269516 946 10355 11301 0 1077 9052 10129 270688

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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